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REPORT OF THE TELANGANA POLLUTION CONTROL BOARD (R8)

IN ORIGINAL APPLICATION NO. 194 OF 2025 FILED BY TANDUR
CITIZENS WELFARE SOCIETY, TELANGANA.

Tandur Citizens Welfare Society has filed Original Application No. 194 of
2025 before Honble NGT, Chennai with main prayer to prevent
encroachments, dumping of construction waste, entering of sewerage into
Gollacheruvu & Malreddypally Cheruvu in Tandur town. !

In this regard, following is submitted:

1,

The Board has reviewed issue of sewage discharge into the water
bodies in Tandur at Board office Task force committee meeting held
on 08.11,2024. |

. The 'Board, as per recommendations of Taskforce committee, has

issued directions vide order Dt.19.11.2024 to the commissioner,
Tandur Municipality, Vikarabad District (Annexure - I) to submit
action plan for construction of STP for treatment of sewage

generating at Tandur'Municipalrty & to ensure no untreated sewage
is discharged into Gollacheruvu under any circumstances.

. The issue of dumping of construction waste in Ia!|<e area falls under

purview of Municipal Council, Tandur respectively which are listed as
Respondents(R5). '

. The TGPCB has addressed a letter to the Municipal commissioner to

take necessary action on dumping of construction & demolition
waste in leke area and requesting to submit compliance to earlier
TGPCB directions(Annexure - II). '

. In. reply, the Municipal commissioner, Tandur, vide letter

Dt.30.01.2026(Annexure - III), has submitted for prevention of
sewage entering Gollacheruvu, a sewage diversion box drain along
the cheruvu for a length of 1300 mtrs and construction of sullage cc’
drain from Raghavendra temple to Eidgah, Chengeshpur road are
proposed. T



6. The construction. of sewage diversion box drain along the
Gollacheruvu is being. taken by I&CAD department, Govt of

Telangana for which ‘teehinical sanction is accorded on 27.11.2024
““and the work is in progréss and nearing completion.

7. The construction of sullage I__f':c',dr'ain from Raghavendra temple to
Eidgah, Chqueshpur road is being taken by Tandur Municipality in
coordination :Ewith Public Health department. A Tender for the same
was called on 12.01.2026 and no bidders participated in the same.
The tender notice for 2" call was issued on 22.01.2026 with last
date as 27.01.2026. But the tender was not opened due to coming
into force of Model Code of conduct for 2™ ordinary Municipal
Elections in Telangana state. The tenders will be evaluated post the
completion of Model Code of conduct.

8. In the matter of construction of STP, the TGPCB has received letter
from Engineer — in — Chief, Public Health (Annexure - IV) stating
that administrative sanction for construction of 8 MLD STP at
Tandur with cost of 35.55 crores were accorded on 04.12.2024 and
tenders were invited for 3 times and no bidders have participated &
submitted that proposal was revised to 44.44 cr and submitted to
Government for revised administrative sanction on 28.11.2025. The
Engineer — in — Chief, Public Health submitted that tenders will be
called once revised administrative sanction is received. The same

was reiterated in the letter submitted by Municipal commissioner to
TGPCB(Annexure - V)

Submitted.

Date: 02.02.2026
Place: Hyderabad.
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_24/07/544 - Sample collected.

@ | Arnexuve -7

BY REGD..POST WITH ACK, Cus

Date:15.11.2624

Sub : TGPCB - IA No, 18 of 2024 in Application No. 07 6F 2i024 filed by Tandur
Citizens Welfare ‘Society before Hon'ble NGT; Cheninal regarding Sewerage
disposal into Kagna River - Water (Prevestion dhd Contr ! of Pollution) Act,

1974 (as amended by Act 53 of 1982 ~ Directions issuad = Rag.

Ref : 1. LA No. 18 of 2024 in Application No. 07 of 2024 filed by Tandur

: Citizens Welfare Society before Hon'bie/NGT, Chennai. St
Inspection of Board officials on 27.02.2024. :
Letter Dti. 27.02.2024-addressed to Panchayat Sacretary, Kokat Village
& Commissioner, Tandur Municipality, - B
Inspection ‘of Board -officlals:on:24.07,2024 & 30.07.2024.
The EE RO report dated:31.07.2024.
Letter dt. 15.10.2024 from Tandur Citizens Weifare Sociaty.
Task Force Heéaring: held on 08.11.2024. '

: dedok
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1. WHEREAS, Tandur Cltizéns: Welfare' Soclety. has filed @ LA No. |18 of 2024 in

3

i y . . .
24/07/542 ~ Sample-collected from Kagna river at Kokat Bridge located Tn, East:direction of

ée}ft:?_zs#a_ - Sample eollEcted from Kagha river at Kokat Eridge located in East direction of

24/07/545 -~ Sample: collécted 0 agna: river - upstream of chieck dam located In South

24/07/546. - Sample: collected from sewage. drain. flowing from Hussain colony & ottrer

Application: No. 07 ‘of 2024 ‘before’ Hon'ble NGT;-Chennal with main praver to
prevent-entering:of-sewerage.of Tanduritown & ¥okat vilidge nto:-Kagna river,

WHEREAS, the: Board officials inspected Tandur' Municipality; Kokat L_ill_ag,e,- & Kagna
River on 27.02.2024 and observed that sewerage from Old Tandur area, Hussain
Colony ‘of Tandur Municipality is entering into Kagna. river-at downstigam of chéck
dam and sewage from Kokat village is entering ifto Kagria Fiver near Kokat Bridge
located east of Kokat: village: ' '

WHEREAS, the Board addressed letters to Commissiomer, Tandur Municipality and
Panchaydth Secretary, Kokak Village.on 27.02.2024. to-take nacessary measures to
avoid'joining of sewage Inte Kagna River.

. WHEREAS, the Board officials has -again inspected Kokat, village on.24.07.2024 &

20:07.2024 and observed. that sewage: from Old Tandui area, Hussain Colony: of
Tandur Municipality Is entefing ifto: Kagna river at downstream. of check. dam. Thin
stream of sewage: from Kokat village s still entering Trito Kegna river near Kokat
Bridge located-east of Kdokat village.

‘WHEREAS, the Board Officials collected the following 'samples on 30.07.2024 snd

analysis resultsare-as follows:

Sample code: = Sample detalls f:collection point

- ‘Kokat village before:confluericé of sewage stream from the village:. -.-

“Kokatvillage. aftet confluence. of sewage stredin-from the Village.,

Kagria: rivet riedr Kokat bridge:
‘West direction of Tahdur town before confluence of Sewagdé: drain,

.colénles of Tandur which, Is:jolning Kagha' river..

. . Resuis ; ]
Parameters | Unit |24/07/ [24/07/ | 24707/ [24/07) [ 247077 |
: s e . |542  |B543 . |544 545 1546
pH . - g.22 | Bitg |- 74l 15 . 7.68
ﬂﬁ;‘gg:nw ysiem | 603 | 11 | 995 585 | 1185 | -
BOD.5 8t 27°C .__mg/L. 12 . .0F 4 23 06 L 21

om-sewage stréam flowing from' the Kokat village into the

r—r"'}

)



s 0w A..",(, A - a o
) Y
e GRsOvES ma/L 383 366 | 6121 | 320 | 669
Tot ended ., =<5 | <5 | =<5 <5
Tolfedpess s | mg | 252 | a8 | 224 | 264 | 360
CalciumasCa*™ | mg/L. | 56 s4 | 54 | 35 |- 75
e mgit | 2 | @ | oz | | 4
Sodium as Na_ ma/L 42| 23 | 18 .| 47 — 100
Potassium as K - mg/L 4 | .5 9 4 .| 12
Boron " mg/L_ | _BDL_| BDL | 0.098 | BOL | 0.102
Nitrates as NO3 Smg/l | 15 i5 0 - | 42| 06
- | Ammenical - L I = o B Qe e R
witrogan mg/L. | <§ <5, |. <5 <5 <5 -7
Free Ammonia ma/L__|__BOL BoL | BOL [~ BDL BOL
% Sodium % 27 - |. 27 | ‘52 .| 29 39
SAR -~ 32 1.2 | S | 1.3 2.5

6. WHEREAS, the Hon'ble NGT vide ordered ‘dt. 18.09.2024 ordered as follows:

-4, Tn response to the commuriication from the Telangana SPCB, the

Pancha{fat Seccretary — Kokat Village has seht a letter dated 0'3-'.08.:;2.024 stating
that they have constructed two tail-end soak :plts to prevent the domestic
sewagei'f,rom joinigg the Kagna River which Is submerged due to silt.- Further, it

was infarmed that it was reconstructed to prevent sewage from joining the
"=Kagna RIVE. : : ; -

5..In the repoert of the.Commissioner - Tandur MunIci_palitj, it Is stated that the
Government has taken up the. project for purificaticn of drain water of Tandur .

town &t four points viz., (1) Golla Cheruvy, () Pathakunta, (i) Chiluku Vagu

and. (iv) at raiiway under bridge at Old Tz_mdurt_qwards Narayanapur.

6.

The project report is ‘sent for the Government approval :anﬁ as and when the
‘arount is sancticned, the ‘project will be taken up withaut anyzdelay.

However, the above-referred project only refates to storin water drains and’

does net address the issue of sewage managerient or Sewage Treatment
Plant (STP). The Tandur Municipality has only stated: that it is ‘taking every
step for the Installation of the STP and-making efforts to get sanction from

‘the Government for thé installation of plants.

When the STPs are notinstalled I the Kokat village; the Tandur Municipality
has to-take emergent steps to address the issue.. -
When the Telangana SPCB 5ﬁec1ﬁcall-y found that the sewage water was
mixing with the Kagna River; no action was taken against the Tandur
Municipality. in ‘this' regard, The Telangana :SPCB has :not even issued the

#5355 show callse notice that will be normally issued.

8.

8

7. WHEREAS,. the Board oh 15.10.2024 received -aijusther_ representation from -

| ; e ' ; "
‘We ¢nece again. direct:the Commissioner = Tandur Munijcipality and also- the

District Collector —Vikarabad to file-a detailed report reégarding the action to
‘be téken in this regard, failing -which, they may suffer the imposition of
:environmental compensation. If the Telangana SPCB has not tzken any

actio}j, it will be viewed very seriously-=----*

The case’is postedto 03.12.2024, - . . )

e rars
P e~ ' Ll

Tandur Citizens. Welfare Society regarding discharge of . sewage Into
Gollacheruvu, o . '

8. WHEREAS, thestatus: wé;. reviewed in th;a Task Férce -:;:ommitte eeting
ER , atus was reviews ne Task Farce Cc ittee meeting -held on
08_,._1_1._202_4: The Panchayath Secretary; &.P Kokat .illage & the QE'Eg, Tandur
:ligl_;zfﬂalltg gasto attended the m;etlng. After detailed discussions, the Committee
mmended to ISsue’ certain directions to Tandur Municipality and Panc
Secretary, G.P Kokat village to comply with.’ SR e

ety
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9. After careful- -consideratian of thé. matenal facts ef the case; the' Board hérahy fssus:
follnw.lng directlons under Water:Act, - )

I.  The Muricipality-shall ehsurethat no untréatad sevisge 1s discharged into Kagna

river under any drcumsl-auces '

e

fi. The MUnichahty shall énsire that no mtreabed sewage is dlscharged Into-

Go[lacheruvu Underény drcumsmnfﬁ. e

i, TR Municipality’ shail s Hmlt tirne  bound: actmn pian within & weék oh
construction of STR for treatm ent-of sewage from Tendur Municipality.

10.These oFdérs. are ‘issuad under Sectlon 33 {A) of Water [Preuention and Control of
Pollition) Act, 1974 (as amended by Act 53 of 1988),

Sd/f- )
i MEMBER SECRETARY
To
The Commissioner,
Tandur Municipality,

Tandur, Vikarabad District

Copyto: . : - 3 l
Lidaat
The Environniental Engineer, Regicnal Office-Rangareddy for mformatinn and
necessary action.
2 Concerned file,.
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Sooms TELANGANA POLLUTION CONTROL BOARD
s = REGIONAL OFFICE RANGAREDDY DISTRICT
%@@y #6-3-1219, 2™ Floor, Block -C, Ward No.91, Near Country Club,

_ . Kundembagh, Uma Nagar, Begumpet, Hyderabad.
Environinental Engineer S Email: ee-1v1-tspcb(@telangana. gov.in
Lr. No.3/Gen/TGPCB/RO/RRD/2024- 19 Date: 11.12.2025
The Municipal Commissioner,,

Tandur Municipality,
Tandur, Vikarabad Distric_t.
Sir/Madam,

Sub: TGPCB - RO, Rangareddy — O.A No. 7 of 2024 filed by Tandur Citizens
. ‘Welfare Society — Dirsctions issued by the Board — Verification of Compliance
—Request for necessary action — Reg,

Ref: 1. O.A No. 7 of 2’024"516&7b:§'Tahdﬁ£ Citizens Welfare Society i Hon’ble ™"

NGT, Chiennai
2. TGPCB Ditection Dt.19.11.2024.,

3. 0.A No. 194 of 2025 filed by Tandur Citizens Welfare Society it Hon’ ble
NGT, Chennai

@ a@
of discharge of sewerage waler mto Kagna river in matter of O A No 7 of 2024 filed by

Tandur Citizens Welfare Society in Hon’ble NGT, Chennai and 1ssued directions to Tandur
Municipality on 19.11.2024.

Now; another original application lias been filed by Tandur Citizens Welfare Society,
vide O.A No.194 of 2025 before Hon’ble NGT, Chennai. The main prayer of applicant is to

prevent encroachments, dumping of construction waste, entering of sewerage into
- Gollacheruvu & Malreddypally Chermvu in Tandur town.

In this .régaid, following is requested
1. To take necessary action régarding the dumping of Consfruction & Démolition
waste in the said water bodies as per Construcfion and Demolition Waste
Management Rules, 2016 and send a copy of action taken report to this office.

2. Submit the compliance to TGPCB Direction Dt.10,11.2024

It is requested to submit the above at the eazliest so as: to- submit fhe same to Hon’ble
NGT '

Encl: TGPCB Direction Dt.19.11.2024

"VIPONM:NT:QL ENGINEER
Copy subm1tted to The JCEE(Legal), TGPCB for lcmd erforRationsilition Contrat Board,

Regional Office, ‘Rangareddy.
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OFFICE OF THE MUNICIPAL COUNCIL TANDU s
. g : R . =
| b, MfyuRE au

VIKARABAD DISTRICT
From o To ‘ :
The Commissioner, ’ The Environmental Engineer
Tandur Municipality, felangana Pollution Control Board,
Vikarabad Dist. Reglonal Office} Rangareddy,
Hyderabad.
1

1r. N6. E1/NGT/481/2025, Date: 30.01.2026

Sir,

Subs: Tandur Municipalily - Engineering Sectich - Origindl Application No.. 194
of 2025 filed by Tandur Citizen Welfare Society before the Hon'ble NGT,
Chennai - Construction of Sewage Treatment Plant - Diversion of sewage

‘water - Construction of Sullage Brain =Submitfed - Reg.
Ref 1. OuA No. 194 of 2025 (SZ) Di: 29.11.2025 filed by Taridur Cifizen Welfare

Seciety. %
“2:1riNo,, igb'-" NG.2/TDR/DEE/AEE/2025-26/119, D1:01.01,2026 from Dy.EE;
I&.CADD, Imigation Sub-Division, Tandur B :
3. This office Tender Notice No. E1/UIDF/04/2026, Dt: 12.01.2026
4. NGT [SZ) Chennai 194 of 2025 (SZ) Next.Df of Hearing D1:09.02.2026.
' 2eace :

With reference to the above, itis fo submit-that, Tandur Citizen Welfare Society
has been filed the Original° Application before the Hon'ble Naiional Green Tribunal,
South Zone af Cheninai vide OA No. 194 of 2025, wherein they have prayer to prevent
encroachments, Dumping of construction waste, entering| of sewerage into

Gollacheiuvu and Mdlreddypally Cheruvu in Tandur fown. Further, the case listed the
maHer on'09.02.2026 in Hon'ble NGT, Chenndl. '

. \

Yide reference ond cited, the Dy.Execulive Enginiger, Imigation Sub-Division,
Tandur has proposed to divert the drain by construcling Sewerage conversion box
drain along the present ground condition of fore shore of Gollicheruvu farik from the
weire the left flank of fank bund for @ length of 1300 Mits. Accordingly; the esﬂmd’re
is prepared dnd the work was administratively sanction by the:Govt iof Telangana for
an amount of Rs.488.00 lakhs and Technical sanction was c_:cc_orded by the Chief
Engineer (Irrigafion) Hyderabad’on Dt: 27.11.2024. the-agency M7s. Sri Soiic.ohsfrucﬁon
co has faken up the work Construction of Sewerdage diversion Box crain and it s
nearing fo completion. s e

- Vide reference 39 cited, the work of Prevention of Water Poliufion in
Gollachervu by Construction .of Sullige CC Drain ffom- E’dghcrven-drd Temple to
Eidgha, Chengeshpur Road in:Tandur. Mu nicipality js takenup under UIDF funds for oh
amount of Rs.-?O;(J‘D?lams:and' the-work has been.Technicaliysancrﬁdnedi by the SE( PH)
West Circle, Hyderabad vide SE CR [PH) No. 320/2025—-26'i,oﬁ: Dt: 02.01.2025.

Accordingly, the tender was called on e-Procurement platform on D1:12:01.2025 ¢

st
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first call, and No bidders parIi;:Ipcﬂed. Further, the Tender Nofice (2n< Call) was issued
1 on 22.01.2026, the last date of fender submission dafe is mention DE27.01.2026. due fo
ond Ordinary Municipd! Flection code the tender does not opened. After completion
of MCC of 2nd Ordinary Elections the tender will be evaluated and awarded fo the

coniractor whoever in L] stage-

in +his regard, itis submitted that, The work of Prevention of Water Poliutionin
Gollachervu by Consiruction -of Sullage CC Drain from Raghavendra Temple o
Eidgha, Chengeshpur Road in Tanclur Municipafty is ftkengpshorty.

Hence, this is submitted for kind information.

“Encl: As Above

. P
: ; Commissioner
%ﬂ_ndur wpicipality
“Copy submitted-fo c - }"J"-‘ﬁ‘n w

1. TheCollector & Disirict Magisirate. Vikarabad for favour of kind information.
2. The Regioncl-Dire.cbﬁ cum Appellate Commissioner of Municipal
Administrafion, Hyderabad for favour of kind information.
3. The Additional Collector (LB's]. Vikarabad & Specicl Officer, Tandur
Municipality for favour of kind information.

{& scanned with OKEN Scanner
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GOVERNMENT OF TELANC.M\? A

PUBLIC HEALTH_& MUNICIPAL ENGINEERINC DEPART‘AENT ;
’Ema:.l ]d. e:cphls@gmall com : e PHONE: 23302234 GEN
LrNo. IX/2025 g e 0 Diated:30:01-3025.
.me ' PN Birs v To '
'S.Bhaska:Reddy, o e 2 oo+ TheMember Secretary,
ME,MBA .. : i . * .. TGPCB,Paryavarait Bhavar,

Engineer-in-Chief, A - A-3, Tndustrial Estate, ©
Public Health, L S Pt Btk : .Sanail'magar, Hy&erabad—l&. .
Kashana Building, s & o o

AC. Guards, _

Hyderabad - 500004,
.. Sir,

Sub:- Tandur Municipality - Engmeermg Section = Original Apphcaimn No.07 of 2024 filed
by Tandur Citizen Welfare Somety before the Hon'ble NGT; Chennai - Construction
of Sewage Treatment Plant = Stal-us ‘of STP tender Stage ~Infcrmation subn-urfed -
Reg.

Ref:- 1.Orders of Na l:[onal Green Tribunal Sou'll\em Zone, Cherinat 15 Orl gma.l Application

No.07 of 2024 (SZ).

_ 2.Lr.No.E1/NGT/26/2025, D:02. 01 2026 of the Con":russloner, Tandur M.m.lcxpaht}’
3. Lr.Roc:No. E-883554-2026-H1 D&2301:2026 of the C&DMA, Hyderabad
4. Tfo Letter No.: T1/SBM 20/STPs & 1&Ds/2023-4, D.: 28.1112025

Its to submit that the C&DMA, Hyderabad vide reference 3+ cited has forwarded the
Original Application No.7 of 2024 filed by Tandur Citizen Welfere Society before the
Hon'ble NGT, Chennai regarding construction of-?l‘P"as the case is IiEted on the matter on_
+09-02-2026 in Honble NGT, -Chennai and. subzmt the report d.u'echy to TGPCB and Tandur
Municipality. o ' =l
_ Further, it is to submit that, the Comnuss::oner_. ahdur Mi.micipﬂityiidé raférehcel
2nd-gited has informed that the Tandur' Citizen Wel.fa.re Society has filed an application:
before the Hon'ble National Green Tribunal, South Zone at Chermal OA No.7/2024 (SZ), to
take: a.ppropnate action to protect River KAGNA and its tributary such as Chiluka Vagu etc.,
from filth, sewage and drainage water flowing from Tandur'Mandal in Tandur Assembly

Constituency (Tandur Division) and to restore the quality of these rivers to its pristine form -

and also requested for Constructing Sewage and Drainage water Treatment plants in such
numbers as required for Public good in Tandur town areas. Fu:ﬂ-xer;]; the ';ase is ]_.{sted on
matter on dated 09.02,2026.
In this connection it is to submit that Gnvemment vide G. O Rt No. 388 Dt21. 08.2024‘
has accorded Administrative;Sanction for an amount of Rs 3769.34 Crores for the work. of
“Sewerage Projects in 101 ULBs in the State of Telangana under Swackh Btht Mission(SBM) 2.0” .

o (copy enclased) in-which construction of 8:00MLD' STP along witl 1&D struchires at Tandur Old '

L '.P:_:mp house ° in Tandu_r Municipality is also included for Rs. 35.55Cr. Accordingly Technical



Sancton was accorded vide ENC(PH) R.No50/2024-25, Dt.: 04-12-2024 for Rs. 376934
Crores. The tenders were invited for3 times and no bidders participated.

" In view of the above, the ésﬁma’tes were revised with Current SoR of 2025-26 and
revised P.I‘Opﬁsals'_for taking up Sewerage P!;:c)jecfs inn 101 ULBs for Rs. 3705.75 crores have
been sub'mitfed to. Govt vide Lr“No. Letter No.: T1/SBM 2.0/STPs & 1&Ds/2023-24, Dt.:
9811.2025 to accord revised adrﬁhﬁstrative sanchon. As per the revised proposals the
estimate cost of construction of 8.00MLD STP along with 1&D structures in Tandur
Mmuc:pahty is worked outtoRs. 44 S5Cr.,

In this regard it is submtfed that upon 'l'ecelpl: c-f Revised P;d.m.tmsl‘ratwe Sanction
from the Covenune.nt tenders will bé invited for all Sewerage Pra}ecfs in 101 ULBs including
Tandur Municipality, This is submitted for favour of Jﬁormahon, as the case is listed on 09

' 02-2026 before the Hon ble NGT, Chennat. ' '
Yours faithfully
5d/-
- Engineer-in-Chief (PII)
Copy submitted to Commsssm‘ter, '[‘andur Muricipality: for mEormahon and necessary

-acbon.
Copy submitted to C&DMA H}Kdera.bad for favour of kind mformat:.on

' / Attested/ - ;
o T al\ ok v
i Execuhv

ﬁ;f
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OFFICE OF THE MUNICIPAL COUNCIL TANDUR

VIKARABAD DISTRICT i

From ; ~To : vl .
The Commissiorier, . The Enviroamiental Engiheer i
Tandur Municipality, : Telangana Pollution‘Control Board,
Vikarabad Dist: . Regional Office, Rangareddy,
Hyderabad:

1r. No. E1/NGT/26/2025, Date: 30.01.2024
Sir, ' ' o

ty < Efigineering Section - Original Application No. 07 of
2024 fled by Tandur Citizen Welfare Soclety before the Hon'ble NGT,
Chennai — Construciion of Sewage. Treatment Plant — Submission of
Intimation forConstruction of STP - Submitted ~ Red.
Ref: 1. O.A No. 7 of 2024 ($7) Dt: 19.02.2024 filed by Tandur Citizen Welfare
Society. _ L ol
2.G.O Rt);s'lo.:BBB, Dt: 21.08.2024 from Municipal Administrafion & Urban.
Development'(ENGG) Department. - . ]
3. Lr.No. IS D' No. 2/TDR/DEE/AFE/2024-25/53, D1:23.06/12025 irom Irigation
Sub Division No.2, Tandur, Vikardbad. - ‘1 - N
7) Next Dt of Hearing D1:09.02,2026.

4. NCT [SZ) Chehnati O.A No. 07 of 2024 (S )
3/VolIX/2025-26, Di: 30.01.2026, from the PH&MED,

-5, Lr. Roc No. 10680/T
Hyderabad To Member Secretary, TGPCSB, Paryavaran Bhavan, Hyd.

Sub: Tandur Municipali

@8eew

with reference fo the above, it is.to submit that, Tandur Cifizenr Welfdre Society
has beenfiled ihe upplication before the Hon'ble National Green Tribunal, Sotth Zone
at Chennai [OA No. 7 of 2024 (SZ)] to take appropriate action to protect River KAGNA
and its feritory such as Chiluka Vagu ete., from filih, sewage and d‘rdina'ge'wafer
flowing from Tandur Mandalin Tanddr Assembly Constituency (Tandur Division) and to
restore the quality of these rivers to ifs pristine. form. Also'requested for constructing
sewage and Drainage water freatment planfs in such numbeis asreduired for public
good in Tandur Town arecs. Further, the caselisted the matter on 09.02.2026.n Hon'ble
NGT, Chennai. ’ {

N Vide reference 2 cited, the Municipal Administration & Urban Development

- (ENGG) Department, Govf of Teiangqna-hus-accorde'c:-.ﬁa'dminis#}'c-’riVe. sanction vide

G.O RiNo. 388, Dt: 21.08.2024 for construction of Sewage Treqtm'e!nf Plantsin all Urban
Local Bodies of Telangana for dn amount Rs.3749.34 Crores undef- SBM 2.0.

o I-Tf?'e Enginger—ln;(:hief;.g_ti!?ub’licr Health), Hyderabad has fu;’rher informed that
_ _e on'ble Nc_ﬂonc:l. Qre_en Tribunal*have given diréctions fo make Measures--ﬁo’r fo
discharge untreated waste waterin to water bodies and rivers o |

The tendershave been called fOl’ S . ¥ | <35 . 3 i
Lot : ' -9ewage projectsin 101 ULB's i :
Telangana-under SBM 2.0 with the cost of Rs.3769:34 CJ r 0 résj. 01 ULB's in fpg state of
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Further, it is fo submitted that, even afterthe 3@ call invited on 28.04.2025 No
bids were received in resporise to the tender Notice. : .

In this regard, the Superintending Engineer. Public Health, West Circle,
Hyderabad:has cclidresse.d a communication to ihe Engineer-In-Chief, Public Health,
Hyderabad seeking-approval to issue d fourth fender Nofice Dt: 28.04.2025.

Vide _ref;-':re nce Sfd-_-ci?ed; Dy. Executive En gineer, 1I&CAD.. Imigation Sub-Division
'No.2 Tandur, Vikarabod Dist has request fo make necessary arangements and shall
ensure:thatas'per the Hon'ble NGT and TGPCB orders. '

). No unireated Sewage is discharged info KAGNA river under any

circumstances. . _
i_i]_.'Subn:‘ii’r actionh Plan on Construciion of STP-for fregtment of Sewage from

Tandur Municipality.

Further, It is submitted that, @ letter has been addressed by the Engineer-
\n-Chief. Public Health, Hyderabad on 25.07.2025 to Secretary to Government
of Telangana, MA&UD Départment for accord revised Administrafive sanction
for Total amoun of Rs.3?05-.25; Crores in three packages, package wise cost

‘mentioned beloyv.-

SINo | Package Na. | ~  Name of the Work - Total Project
: . o e i . Cost
1 Packaged Sewage Projecisin 30 ULBs under SBM 2.0. |- 1276.04

under the jurisdiction of Adilabad,
Karimanagar and Warangal PH Divisions. .
“['Sewage Projecisin 27 ULBs under SBM 2.0 "880.02
under thie jurisdiction'of Nalgonda and '
1*Khammam PH Divisions. _ :
'sewage Projectsin 44 ULBs under SBM20 | 1549.69
{ under the jurisdiction of Sangareddy, .
| Rengoreddy; Nizamabad-and
| Mahabubnagar PH Divisions. o ]
N i TOTAL (Rs: In Crs) 3705.75
in thisregard, awaitingreply from the Secretary to-Government of Telangana.
With  reference: fo-the’ 4" cited -above, the Hon'ble NGT,[SZ) Chennai has

directed as detalled below

i) | Package-ll

3 | Package-ll

"Ac':‘cérdmg!y; we direci the Secrefary to Government, Municfpal
Adminlsiration _Dépar’fmenf, Governmenf of Telangana, to file a defailed response ’
olong with an action plan before the next date of hearing.

Simitarly, fhe Telengana SPCE is directed fo file a report on the follow-up actions
‘taken pursuantto ifs report dated 29.11.2024. IF he reports are not filed on the date
adjoumned, we will be constrained fo summon the Member Secrefary as well as the
Chairman of the Tefungana SPCE to appsar in person, :
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Further, itis To submit tha;

aft, the -Enginee_rJPn—Chfef‘,-'—tPH}, Hyderabad has informed
vide reference 5t cited, ihe estimates were revised with Currerif SoR of 2025-26 and revisedt
proposals for toking -up Sewerage Projects in 101 UL.Bs for Rs. 3705.75 crores have been.
submitted to Govi vide Lr No, Letter No.: TI/SBM. 2.0/STPs & 18Ds/2023-24, Dt: 28.11.2025 1o
accord revised administrative sancfion. As per the revised proposals the estimate cost of
construction of 8.00MLD STP along with 1&D structures in Tandur Municipality is worked out 1o
Rs.44.,55 Cr.

In thisregard, it is submitted thaf upon receipt of Revised Ad ninistrative Sanction from-
the Govemment, tenders will be invited for all Sewerage Projectsin 1 O-IIL_L_IL_B's including Tandur
Municipdlity. This is submitted for favour of information, s the. case s fisted on 09-02-2026
peforethe Hon'ble NGT, Chennai. _

Hence, this is submitted for kind information.

Yoyrs faiifully
Encl: As Above _ DA TN
_ vl CommiisSioner
o _ TandyrMunicipality
Copy submitted to - Wb ST
1. The Collector & District Magistrate, Vikarabad for favaur of kind
information.

2. The R-egionc_:ﬂ Director cum Appe.llc_:_’re ‘Commissioner of :Mu-ni'c:_ipdl.
Administration, Hyderabad for favourof king information,
3. The Addifional Collector (LB's), v

karabad & Spe,
Municipalily for favour of kind irif

ecial Ofﬁcer’, Tandur
ormation. o
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Item No.06:-
.BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
[Through Physical Hearing (Hybrid Option)]
Original Application No.194 of 2025(SZ)
IN THE MATTER OF:

Tandur Citizens Welfare Society,

Telangana.
..Applicant(s)
Versus
The Engineer in Chief, Irrigation & CAD Department,
Hyderabad and Ors.
...Respondent(s)

Date of hearing: 20.11.2025.

CORAM:
HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON’'BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

For Applicant(s): M/s. Swaminathan Law Associates,
T.Hemalatha, T.Prabakar, M.Prabaharan,
P.Rajendran & Jayashree.N.

For Respondent(s): Mr. Mohamed Aathic represented

Mrs. H. Yasmeen Ali for
Mr. B. Rajaprabhakar represented
Mr. T. Sai Krishnan for R8.
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ORDER

1. Let notice be issued to the respondents through the

Tribunal as well as privately.

2. The learned counsel Mr. Mohamed Aathic
representing Mrs. H. Yasmeen Ali accepts notice on behalf of
Respondents No.1 to 5 & 7 and Mr. B. Rajaprabhakar representing
Mr. T. Sai Krishnan accepts notice on behalf of Respondents No.8.

3. Post the matter on 09.02.2026. In the meanwhile, the

respondents are directed to file their respective replies/reports.

Sd/-
Smt. Justice Pushpa Sathyanarayana, JM

Sd/-
Dr. Prashant Gargava, EM

0.A. No.194/2025(SZ)
20t November, 2025. AD.
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